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(T'tllUlatlon] 

Setting up of ladastry baled OD 
Phol'phate In Mad"ya Pradesh 

4387. SHRI NANDLAL CHOU-
DHARY : WiJl the Minister of INDUSTRY 
be pleased to state: 

(a> wbether Government are coosideriDg 
any "roposa) for settiog up a factory based 
on pbosphate in Madhya Pradesh in tbe 
public sector; aDd 

(b) jf so, by when ? 

THE MINISTER. OF STA TB IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
(a) and (b). Tbe information is beinl collec-
ted and will be laid on tbe Ta ble of the 
House. 

[English] 

Exploration of 011 iD Tamil Nadu 

4388. SHRf KADAMBUR JANAR-
THANAN : Will tbe Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether Government have received 
any intimation from Tamil Nadu Govern-
ment resarding gas struck in a villale Dear 
Era I tolfn in the newly formed Cbidamba-
ranar district of Tamil Nadu; and 

(b) if so, the steps takeD by Government 
for exploitatioD of gas from tbis Dew found 
relion? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRI BRAHMADUIT) : 
(8) Yes. Sir. 

(b) ONGC bas commenced Jnvesti-
lations. 

FIB.acla. asslstaaee for expa.sloa of 
... areane Ayalat. la Aadbra 

Prades. 

4)89. SH1\1 C. SAMBU : Will the 
Mini~ter of FOOD AND CIVIL SUPPLIES 
be pleased to ltate : 

Ca) whetber Government have considered 
tbe representation of supr mitis from Andbra 
Pradesh requesting for finaoeial assistance for 
expansion of sugar cane Ayakutt and for 
development of supr cane in Andhra 
Pradesh; 

(b) if so, tbe decision tbereon; 

(c> whether Government are considering 
aoy proposal to provide fin,!lncial assistance 
on 10DI term basis for sugar cane industry in 
Andbra Pradesb from the "Supr Cas 
Fund" and rel_se of Joan to supr cane 
ryots on subsidy basis; and 

(d) if so, action takeD in tbis rqard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): (a) to (d) The Sugar Undertakinp 
are eligible for Joans from tbe Supr Deve-
lopment Fund for Development of Suprame 
in their respective areas, 00 Soft Terms, 
mainly for tbe followins purposes : 

(i) setting up of beat treatmeDt plaDts; 

(ii) rearing of nurseries; 

(iii) pest control measures: 

(iv) incentives to cultivators to switch 
over to improved varieties of 
sularcaoe; and 

(~) irription. schemes.-

10 applications received from Sup!' Under-
takings in Andbra Pradesh tbrough tile State 
Government for loans from tbe fund fo~ 
Su.arcane Development were examined b, 
the Screening C"mmitt~e OD 22.10.1986 
and furtber supJ)<\rting data have been called 
which are still awaited. 1 7 other applications 
received during October/Novrmber, 86 were 
also examined and tbe sbortcomiDp bave 
been pointed out to tbe applicant suaar 
undertatiDI. Tbese applications will be 
placed before the Screen in. Committee on 
receipt of requisite information. 

De1DaDII 101' I'lse I. prke of le~ 
cel8eBt 

4390. SHlllMATI USHA THAKKAR.: 
Win tbe MiDister or INDUSTRY be pleased 
to state: 




